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Nomination of cases by Hon'ble The Chief Justice on 17/04/2015

Sl no. Case details Nominated to- File delivered in 
section 

                                                                           DB of Hon..............., J.

1 FAFO – 1609/2014 Hon. Sudhir Agarwal, J. FAFO Section on 
18/04/2015

2 FAFO – 4172/2011 Hon. Sudhir Agarwal, J. FAFO Section on 
18/04/2015

3 FAFO – 3472/2010 Hon. Sudhir Agarwal, J. FAFO Section on 
18/04/2015

4 FAFO – 258/2009 Hon. Sudhir Agarwal, J. FAFO Section on 
18/04/2015

5 FAFO – 1609/2005 Hon. Sudhir Agarwal, J. FAFO Section on 
18/04/2015

6 FAFO – 635/1997 Hon. Sudhir Agarwal, J. FAFO Section on 
18/04/2015

7 FAFO Defective – 527/2014 Hon. Sudhir Agarwal, J. FAFO Section on 
18/04/2015

8 FAFO Defective – 
1770/2013

Hon. Sudhir Agarwal, J. FAFO Section on 
18/04/2015

                               Hon.................., J.

9 CAPL – 1848/2015 Hon. Ran Vijai Singh, J. Computer Fresh 
Section on 
17/04/2015

10 CAPL – 1837/2015 Hon. Ran Vijai Singh, J. Computer Fresh 
Section on 
17/04/2015

11 Bail – 12268/2015 Hon. Bachchoo Lal, J. Computer Fresh 
Section on 
18/04/2015

  Appropriate Court dealing with such matters

12 Spl. A. Defective – 291/2015 Appropriate Court dealing with such 
matters

Computer Fresh 
Section on 
17/04/2015

                                                                 
                                                                         BY ORDER OF HON'BLE THE CHIEF JUSTICE

                                                                                                      J.R.( LISTING)
                                                                                                18/04/2015
    


